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'lhe (;ovcrnor was rcceivcd at thc cntmncc of the Chambcr of the Assembly

by the Speaker, the Chief Minister, thc Ministcr for Parliamentary Affairs,

Sccretary, Kcrala Legislaturc and thc Chicf Secrctary and was lcd to t}lc dais.

Whcn the (iovcmor and thc Spcaker arrivcd at thcir rcspcctive positions on the

dais, National Anthcm was playcd.

'lhc Asscmbly mct at 9.00 a,m. with Mr Spcakcr in the (lhair.

'lhe Govcmor delivercd thc Address to the Legislative Assembly After the

Address, ivhen the Governor took position in front of his seat, National Anthem

was played again. Aftcr departure of the Govemor thc busincss of the I'lousc was

rcsumed with Mr. Spcaker in the (lhair. CoPies of Gov$nor's Address wcrc

distributcd to the Membcrs. Ilrc Speaker informcd thc llousc $at thc discussion

on the Motion of lhanks to Governor's Addrcss would commence from

lrcbruary 27, 201,7 and that thosc Members who Prcsumc to give noticc of

amcndmcnts to thc Motion of fhanks may do so bcforc 3.00 p.m. on Sanrrday

Itcbruary 25, 2017.

ulanncrs wcrc raised by the Mcmbcrs belonging to thc OPposition during the

Addrcss by tht Govcrncr.l

'fhc Ilouse adjoumcd at 11.40 a.m. to mect again at 8 30 a.m. on Monday

Ircbruarv 27. 2017.

V K. I}AI]U PITAKASH,

SecretarY.
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